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1981 . . 55,887
1982 . . 94,572
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Allotinent of special pool quarters within

a specified time
2364.. SHRI SOHAN LAL DHUSIYA:

SHRI PURUSHOTTAM KAKO-
DKAR: -

SHRI RADHAKISHAN MA-
LAVIYA:

. SHRI T. R. BALU:

SHRI VEERSHETTY MOGLAP-
PA KUSHNOOR.

SHRI PRITHIBI MAJHI:

SHRI LEONARD SOLOMAN
SARING:

[8 MAY 1987 ]

ties earmarked for them: and

to Questzoﬁs
SHRI PRABHAKAR RAO -
KALVALA.

SHRI YALLA SESI BHUSHANA -
RAO:

_ Wiil the Minister of URBAN DEVE-
LOPMENT be pleased to state}

(a) the number of quarters allotted by
the Directorate of Estates, New Deihi to
each of the Special Pool during the peiiod
Ist January, 1987 and 30th April, 1987
month-wise, pool-wis, and type-wise;

{(b) whethey Government are awarz ;hat
some of the offices have not so far allot-
ted those quarters to their employees;

(¢) whether it is a fact that such quar-
ters should be allotted within a specified
time, if not, what are the reasons therefor;

(d) the loss Government suffered by
paying House Rent Allowance tp the em-
ployees and by non-recovery of rent of
those quarters by keeping them vacant; and

(e) the manner in which Government
propose to compensate such losses?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): ¢a)
During this period no quarter has been
placed at the disposal of special pools.

(b) to (e) I view of (a) above the
questions do mnot arise,

Fair Price shops and mobile shops (PDS)

2365. SHRI SHANTI TYAGI: Will the
Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state:

(a) what was the numbey of fair price
shops and mobile shops (PDS) in the
country at the end of 1986;

(b) whether it is a fact that many of

- these FPS and mobile shops are not pro-

vided with the desired essential commodi-
-
N
(¢) if so, what further stens Govein-
men: propose to take to expand dnd
sireamline the PDS in the -yural areas of

e “country?



